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*THE ORISSA HoMOEOPATHIC MEDICAL TEACHlN,G SERYICE (APPOINTMENT OF 
LECTURER VALIDATION) ACT, 1995 

[Received fItu assel11 of r6e Govertror OII  the 11 tlr Jatltrary 19,06jirst pliblislred it1 on extmodinary issue 
of r /re Orism Gazette, dated i l ~ c  I2tl1 Fcbrlrury f 9961 . .. . 

AN ACT TO VALTDATE THE APPOINTMENT OF LECTURER IN DR. ABHIN CHANDRA 
HOMOEOPATHTCMEDICALCOLLEGE&~OSPITAL,BHUBANESWAR - '  

. . 
BE it enaclcd by the Legislalure of the Sti~le of Orirra in thc Forty-Sixth Year of the ' 

Republic ~f India as fol1ows:- 
. .  - , 

, shorr ti& I: ( i )--~his: . ict  may be called tb'e Hbmoeapathic Medical ~ e a c h i i ~  Service ' 

and (Appoin tmcnt of Leclurcr Validation) Act, 1995. 
J Commence- . . 

ncnt. (2) b shall comc into force a l  once. - - 

Dt6nitions. 2. In this Act, unless the context othemise rcquire6,- 
J 

(a) "Lecturer" means the lecturer appointed to the servicc; 

(6) "Recruitment RuIa" means the Rulcs regulating recruitment 10 thc Orissa 
Homocopathic Medical Teaching Servicc (Method of Rccruitment and 
Conditions of Service) Rule, 1980 published i ~ ,  the notification of the 
Government of Orisss in the Health & Family Wclfare Department 
No. 17488-HVI-Med.-YS-218 I-N., da tcrl(11e 19th May 1981, as amended 

I from time to time; 

(c) c'Service" means the service as ipeci6ed in thc Recruitment Rules ; qnd 

{d) "Year" means the Calendar year. 

Validat ion. 3. (1)  Notwithstanding anything contained in the Recruilment - Rules, Dr. Bishnu 
Charan Sahco shall be deemcd to have been validIy and .rcgulady appointed as a 
Lccturer in the cadre of Senior Teaching posts as defined in clause (g) of rule . 
2 of the Rccruitment Rulcs with effect from 11-6-1986 and no such appointment 
shall be challenged , in any court of law merely on the grrjudd that such appointment 
is m d e  otherwise than in accordance with the procedure Iaid down in the 
Recruitment Rules. 

(2) His ittier re seniority in tho cadre cf Lecturer shall be fixed with effect 
from 11-6-1986. 

J For the Dill See Orifso Go:clle, Extraordinary, datcd the 15th November 1995 (NO. 1270) 




